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4 	IN THE CENTRAL ADNINISTRATIUE TRIBUNAL 	HYDERABAD BENCH 

AT HYDERABAD 

DATE OF ORDER 	12-2-199?. 

Between 

K.Raju 

Applicant 
And 

The Regional Provident Fund Commissioner, 
AP, Barkatpura, Hyd. 

The Diet. Employment Officer, R.R.Oist, 
Hyd. 

Respondents 

Counsel for the Applicant 	Shri 

Counsel for the Respondents 	Shri .5.Lakshmi Kantha Ran for R-1 

Shri Ramesh Ranganathan for R-2 

C OR AM 

THE HONBLE SHRI R.RANGARM:AN 	MEMBER (A) 

THE HON 'BLE SHR I 8.3 . JAI PARME SHUAR 	MEMBER 	(J) 

	

(Order per Hon'ble Shri .R.Rangarajan, Member (A) 	). 
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(Order per 	Hon'ble Shri R.Hangarajan, Member (A) 	). 

None for the applicant. Shri S.Lakshrni Kantha Rao 

for Respondent No.1 and Shri R'amesh Ranganathan for Respondent 

No .2. 

The applicait registered his name in the Employment 

Exchange in Ranga Reddy District, Andhra Pradesh. Respondent 

No.1 issued a notification to Respondent N0 .2 to sponsor 4e 

candidates for the posts of Messenger in his organisation. The 

applicantts  name was not sponsored by Respondent No.2. Hence he 

filed this application praying for a directionLResPondent N0.2 

to sponsor his name to Respondent No.1 for selection to the post 

of Messenger in accordance with seniority. 

An interim order was issued in this 0.1k.... dt.28-3-94 

whereby the Respondent No.1 was directed to interview the appli—

cant also if he is going to be present at Respondent No.1[soffice 

by 9.30 sin on 29-3-94 along with the interim order. It, is stated 

that the interview on 29-3-94 was postponed and was held on 

16-6-94. The applicant was admitted to that interview in pursuance 

of the interim direction given in this G.M. but as per the direc—

tion in the interim order, the appointment order was not issued 

till the disposal of this G.M. Today we have heard this case. 

We have perused the selection proceedings No.23/94 held on 

18-6-1994. As per the selection proceedings 12 candidates were 

kept in the panel in the order of merit for the 4 vacancies of 

the messengers. The applicant stands at Sl.No.6 in the merit 

order. Out of the 4 vacancies one of the vacancis reserved 
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for Scheduled Caste as per 100 point roster . The applicant 

is not 	SC candidatet.  He 	 a Back Ward Caste (A). 

Hence he cannot claim posting against SC point. He cannot  b 

treated as p(5c candidate -for the purpose of Li fling up of this 

vacancy is concerned. Further there are 2 SC candidates already 

in the merit list standing at Sl.No.2 and 3. Hence the submission 

of the respondents that the applicant was not selected against these 

4 vacancies is bornSout by the records. Even in the absence of the 

applicant or his counsel if the O.A. is disposed of, no prejudice 

will be caused to the applicant as the applicant faiLed to make 

- j2t 
the grade in the seLpctionhe cannot claim the post. Hence we 

do not see any reason to / 	he prayer as prayed for in this 

4. 	 In the result, the O.A. is dismissed for want of merits. 

No costs. (SeLection proceedings were perused and returned back). 

P AR A ME SH WA R ) 
Member. (3) 

(R.RANGRRA:AN) 
Member (A) 

a, 1/ 

?_LzJ22Zs 
Dictated in Open Court. 
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Copy to: 
U 

11 Thu Regional Prosident Fund Commissioner, 
A.P., Sarkatpura, Hyderabad. 

2. The Oiatrict Employment Officer, R.R.District, 
1-tydera bad. 

3'.Y One copy to Nr.DPKali,Ad,ocàte, H.'No2-2-1164/15 / 9, 
Tilaknagar, Hyderabad, 

4? One copy to Nr.SLakshmikantha Rao, d"ocate,CAT,Hyd 

5; One copy to Ilr.Ramosh Ranganatham, Ad'rocate,CAT,Uyderabad 

6 One copy to O.R(A), CAT,Hydarabad. 

7 One duplicate copy. 
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